NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

T.C.P No. 430/(MAH) /2017
CA No.

CORAM: Present: SHRI M.K. SHRAWAT
MEMBER (J)

SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 23.08.2017

NAME OF THE PARTIES: DSQ Architects Pvt. Ltd.
V/s

Patel Realty India Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No. NAME DESIGNATION SIGNATURE

NAv: J‘j(} I.k :\\lxj {w‘y \ / b - l ) Lo Eft?;ﬁ:q ‘Q}_"I’if

COMMON ORDER
I.C.P.N0.430/I&BC/NCLT/MB/ MAH/2017

T.C.P.N0.431/I&BC/NCLT/MB/MAH/2
I.C.P.N0.432/I&BC/NCLT/MB/MAH/2017
!,Q.P,Ng.43§{I&BQ[NQLT{MB[MAH[2Q12

The Learned Representative for both the sides are present.
The Petitioner is to proposed the name of the IRP.
- j
The Petition served on Respondent}one of the Counsel & present, _§J far no reply

) Atnfprplons) ~
w0 from the side of the Petitioner. Consent-term-en—reeord. To intimate the next
date of hearing.

4. Thenameofthe-iRP, $he Matter is adjourned to 11.09.2017.

Sd/- sd/-
Bhaskara'PantuIa Mohan M.K. Shrawat
Member (Judicial) Member (Judicial)

23.08.2017.



